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Cy.cJODic storm aDd Joss caused In 
An4hra ;pradesh 

827. SHlti SHIV KUMAR SINGH 
THAKUR: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether it is a faet tbat a Gclo-
nic storm has hit adversely Andhra 
Pra8f!sh toast reeeetly; 

(b) it so, the detai's of the loss-
beth human and ot. property as a 
result thereof; 

(c) the steps taken by Government 
to save the lives of the publiC in coas-
tal areas and the extent to wh.ieh 
Government was successful in saving 
the lives of the people; and 

(d) the steps proposed to be taken 
on such future occasions? 

THE MINISTTR OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. According to the informa-
ti•an r2ceived from the Government 
·of Andhra Pradesh, there was a 
depression in the Bay of Bengal on 
the 17th and the 18th Octobe.r, 1980 
and under its influence heavy rainfwall 
\\~as. rec-2ived in the coastal districts. 

(b) The extent of damage due t() 
cyclone, is as under:-

1 • Loss of )jf(' 

!l. E~tim'lt"d valu(' of damagf' 
to Houses, Ror1ds and Build-
ii gs, Irrigation sourcf"\ . R..:.t 72 28 

lakhs 
3. Estim'l td value of crop 

datnagrs • 6G 24 
lakhs 

(c) and (d). The State Government 
have intimated that Collectors of th+2 
c·.)astal districts had been alerted in 
oadvance t'O take all necessary precau-
tionary measures. Contre)l Rooms 
wer·z opened round the clock at the 
State, District and Divisional Head-
quarters for receipt of weather warn-
ings etc. People in the l•Jw lying and 
vulnerable areas ~re evacuated and 
shifted t·a safer pl'ace.s. The State 
Government have sanctioned Rs. 4.00' 
lakhs to the Collectors f!or sanction of 
gratuitous relief for loss of houses 
etc. in des~rving cases. 

There are standing instrueii'Ons to 
the Collectors to tollo.w the provisicms 
contained in the cycl-~ne, contingency 
plan of action for taking all preoaa-
tionary measures and elso post 
cyclone measures. 




